Annexure 8

Name of the corporate debtor: Future Brands Limited

Date of commencement of CIRP: 16-06-2026

List of Creditors Updated on: 07-07-2026

List of operational creditors (Other than Workmen and Employees and Government Dues)

(Amount in Rs.)

Details of claim received

Details of claim admitted

Amount

Amount of

Sl of any mutual Amount of Amount of claim Remarks, if
' i % of voting i 4
No. | Name of creditor Date of Amount of claim Amount covered| Amount | Whether| =, . ®| continge |dues, that may i:::;t:l:; under verification any
receipt Amount claimed admitted Nature of claim b)ir :teecr]::tty a::;?;i ::7 re;:te'(’i CoC, if nt claim be setoff
g party? applicable
- The claim is
Il\fsz;::‘i‘t‘; 04.07.2026 78,858.00 - - - - No - - - - 78,858.00 under
! verification
National The claim is
Securities 06.07.2026 6,10,507.40 - - - - No - - - - 6,10,507.40 under
2 Depository Ltd verification
6,89,365.40 0.00 0.00 0.00 0.00 0.00% 0.00 0.00 0.00 6,89,365.40




